IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JANUARY 2024

DISTRICT COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE  TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF
PROCESS
i [SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
2 [SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02
B [SH. ILLA RAWAT, DISTRICIICENTRAL INIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS/COMM. /[14-01-2025 [Fitwell HosieryM. 9811202991 [tarique379 [23.01.2025
WUDGE, COMMERCIAL COURT-09 [THIRD I57/2025 Corporation Vs RanbirfTARIQUE (@gmail.co
[FLOOR Kumar Singhla ISIDDIQUI m
[EXTENTI
ION
[BLOCK
1309 ICS ICS/COMM./|20-08-2024 INeelam  Agarwal VSDEEPAK (8588826199 [NA [15.01.2025
[THIRD 899/2024 [Smart City SolutionsJAIN
IFLOOR [[ndia Pvt Ltd
[EXTENTI
ION

IBLOCK
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1309 ICS/COMM./|25-11-2024 ORIZON SATELLITEK & T LAWjo11 JemaH@knt[15.01.2025
[THIRD 1293/2024 ISERVICES PVT LTD VSOFFICE [43550156/57 flawoffices.c
[FLOOR IAKD BUILD INDIA m
[EXTENTI [PRIVATE LIMITED
ION
[BLOCK
o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICivil ICS 22-08-2024 [Shri Hari RicelPradeep [8586877727 [pprlawasso 23-01-2025
WUDGE, COMMERCIAL COURT (COMM)/91 [Processors Vs RajeshRana ciatesllp@g
l4/2024 [Kumar mail.com
307 [Civil CS l15-01-2025 [HASMUKH PURANIHemant (9891384449 [choudhary. 20-01-2025
(COMM)/60 [PROP OF M/s GUJRATIChoudhary lhemant@h
2025 [KIRANA CO Vs JATIN]| tmail.com
IMALIK PROP OF M/s
JORSS FOODS
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT MP (COMM) MP (I)}24-12-2024 [PNB HOUSINGAnish 9811452022 |Anish_bhol20-01-2025
ICOMMERCIAL COURT [ROOM (COMM.)/13 [FINANCE LTD Vs M/sBhola a17@yahoo
10 84/2024 IAMAR MARKETING| .com
IAGENCIES PVT LTD
ICOURT [CS (COMM) OMP (Dp7-12-2024 TATA CAPITAL LTD VsAnish 9811452022 |Anish_bholfo4-01-2025
[ROOM (COMM.)/13 [HARISH SINGH [Bhola a17@yahoo
310 64/2024 L.com
ICOURT [CS (COMM) ICS 04-10-2024 IVINITA GUPTA Vs JTyagi (9810661545 [advjjtyagi@o8-01-2025
[JROOM (COMM)/11 [KAVITA SINGHAL AND| gmail.com
310 01/2024 IANR
ICOURT [CS (COMM) ICS 28-11-2024 SH RAVI KUMARSSIDHANT (9650677902 fadv.sidhantjo8-01-2025
JROOM (COMM)/13 IAGGARWAL Vs SMT[DHINGRA dhingra@g
310 13/2024 [TARUNA BANSAL Imail.com
ICOURT [CS (COMM) ICS 07-05-2024 [DEEPIKA STEEL VsManish 9654009869 |- [22-01-2025
JROOM (COMM)/57 IM/S HITESH METALMalik
1310 1/2024 ICORPORATION
ICOURT [CS (COMM) ICS 02-02-2024 |Ashish Papers Pvt Ltd VsSurendra (9810235448 [smguptag [24-01-2025
IJROOM (COMM)/18 [Shree Om Packers ohan (@gmail.co
1310 7/2024 IGupta Im
ICOURT [OMP (COMM) ICS 17-12-2024 ISHRI ISHWAR DASSPraveen (9810928188 [praveensurif28-01-2025
[ROOM (COMM)/13 KHETWANI Vs SHRISuri [73@gmail.c|
310 89/2024 [PRAMOD KUMA] m
[BEDI AND ORS




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI (OMP I COMM 13/2025 08.01.2025 IMAHINDRA FINANCEMAYANK [9873347330 [MAYANK_[10.01.2025
WUDGE, COMMERCIAL COURT /S SURENDER SINGH[MAHAJA IMAHAJAN
IN 5@YAHO
10.COM
ko1 (OMP I COMM l14/2025 08.01.2025 [TATA CAPITAL LTDANISH 9811452022 |JANISHBH [13.01.2025
/S ADITIBHOLA LA17@YA|
[ENTREPRISES [HOO.COM
o1 ICS COMM I518/2024 BLUE DIAMOND V/§ [16.01.2025
IMANI GIFTS
ko1 ICS COMM 1345/2024 [06.12.2024 M/S FROMAIDIXIT INA INA [13.01.2025
PUNCTION V/S M/SMEHTA
[LAKHDATAR
[TEXTILES & ORS
ho1 [CS COMM 1346/2024 [06.12.2024 [M/S RUDRA TEXTILEDIXIT INA 13.01.2025
ICOMPANY V/S M/S WZMEHTA
[FASHION & ORS
ko1 MISC DJ 737/2024  [19.12.2024 M/S KI RIJPAL (9811702566 [BRIJPALSIR1.01.2025
[ROADWAYS P LTD V/SSINGH INGHo0167
IM/S GOVIND CABLE| [@GMAIL.C|
[NDUSTRIES M
ko1 [CS COMM 19/2025 08.01.2025 M/S S.K. EDUCATIONS] 9810189223 |ROHIT199 [18.01.2025
[PVT LTD V/S KHILTA| IbVASHIST
[BACHPLAN & ORS [@GMAIL.C|
M
ko1 (OMP I COMM 61/2025 18.01.2025 [TATA CAPITAL LTDANISH 0811452022 |ANISHBH [28.01.2025
/ MANJIRIBHOLA JOLA17@YA|
AHENDRA GAIKWAD| [HOO.COM
o1 MP I COMM 62/2025 18.01.2025 [TATA CAPITAL LTDANISH 9811452022 |JANISHBH [28.01.2025
/S DILIP SINGH [BHOLA LA17@YA|
[HOO.COM
13 |[SH. M.K NAGPAL, DISTRICTICENTRAL
WUDGE, COMMERCIAL COURT
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ISH. ASHUTOSH KUMAR, DISTRIC s comm/799/24  [cs [13-09-2024 IM/s Aqualite IndustriesfArchi 9599043045 [legal @sigm[12.12.2024
WUDGE (COMMERCIAL COURT) lcomm/799/ s. Bhagraj Heeraramji [Singhal alegal.in
24
lcs comm/944/24 |cs 04-11-2024 Aushadhi Herbal VsMayank [9643867018 [manish@xaf1.12.2024
lcomm/944/ [Lucky Nutrician Uoshi Inderlegalso
24 utions.com
ICS CS 18-09-2024 IM/s Aqualite IndustriesfArchit 9599043045 [legal @sigm|12.12.2024
lcomm/807/2024 [comm/807/ s. Sachin Arora |Singhal alegal.in
2024
ICS ICS 18-09-2024 IM/s Aqualite IndustriesfArchit 9599043045 [legal@sigm|12.12.2024
omm/808/2024 |comm/808/ [Vs. Heera lal Daiya [Singhal lalegal.in
2024
5 [MS. HEMANI MALHOTRA,WEST l209 ICS COMM 18/2025 M/S STPI INFRA| 18-01-2025
IDISTRICT JUDGE (COMMERCIAL| [PROJECTS LLP VS
ICOURT)-02 ISAKSHI GANDHI
l209 ICSCOMM 18/2025 M/S STPI INFRA| [21-01-2025
[PROJECTS LLP V§
IAMBIKA
16 [SH. DIG VIJAY SINGH, DISTRICT\WEST ) [CSCoMM 056/2024 SARIKA MALHOTRA| 8-01-2025
WUDGE (COMMERCIAL COURT)-03 S MAGNUM|
[BUILDCON INDIA P|
[LTD
209 ICSCOMM 832/2024 [HAIR MASTER SALON| [22-12-2024
[P LTD VS SHIVANI
IARORA
17 |[SH. SANJAY JINDAL, DISTRICTWEST ICOMMERCIAL ICS(COMM) [14-08-2024 [EPPION LIFESCIENCEPARAS 9810600656 |PARASAG [09-12-2024
WUDGE (COMMERCIAL COURT) [703/2024 [PVT LTD Vs NITIYAMIAGGARA IGARWALA
[PHARMA AL IDV@GAMI
IL.COM
[COMMERCIAL ICS(COMM) [02-08-2024 SANYAM  JAIN VSADITYA [8383953944 PAINADIT [12-12-2024
666/2024 [DAKSH ENTERPRISES JAIN [YARAJ@Y
JAHOO.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF

PROCESS

"22-11-2024 APS ABROI Vs RAHULA
HANNA

18 |SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL,
(COMMERCIAL COURT)

o [SH. NARESH KUMAR MALHOTRA,WEST INTL.
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 |[SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01

21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) I5747/2024 |02.12.2024 [TIMES INTERNET LTD[RAJEEV (9810028877 [17.01.2025
WUDGE (COMMERCIAL COURT) VS. QUIKR INDIA AGARWA
[LTD. IL
ICS (COMM.) 15749 / 2024 |03.12.2024 ISACHIN KUMAR VS. RAGHAV (9313949058 [20.01.2025

IGOBIND KUMAR JHA |[NARAYAN

o2 [SH. VINEETA GOYAL, DISTRICIINEW DELHI o4 SUIT FOR[CS 06/09/2024  [State Bank of India vsSaurabh |Not 15664
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/72 [Kishan Sharma iGautam [applicable
l0/2024
ISUIT FOR|CS 27/07/2024 (.S Malik vs FNMRanjit INot 5667
[RECOVERY (COMM)/60 [Property Services Pvt.Khatri lapplicable
I5/24 ILtd.
ISUIT FOR(CS 09/07/2024  [Canara Bank vs Rishal [Kunal 9654646391 J45673
[RECOVERY (COMM)/53 |Sharma
8/24
ISUIT FORCS 24/12/2024 Claritus  Ma tiRahul 9899218215 45684
IRECOVERY (COMM)/58 IConsulting Pvt Ltd vsMalhotra
l20/24 [Kisanwala Technologies|

[Pvt Ltd




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

ISUIT FOR[CS 19/12/2024 IM/s Committed CargoNaina 8527287243 5687
IRECOVERY (COMM)/58 ersus AlankarfWalia
01/24 [International Corp
23 [MS. SAVITA RAO, DISTRICTSOUTH h2, NewU/s o of thei57/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
WUDGE(COMMERCIAL COURT) ICourt |Arbitration & INARENDRA SINGH [PATHAK( @srcslega
Block-1  [Conciliation Act P), .com

12, New[U/s 9 of thel61/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt [Arbitration & IMOHAMMED SALAM |[PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com

12, New[U/s 9 of the3/2025 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & JAGDISH [PATHAK( @sreslega
[Block-I  [Conciliation Act P), .com

12, New[U/s o9 of thel49/2025 [10.01.2025 AXIS BANK LTD VsSunita 9871040589 [indolexlaw [25.01.2025
ICourt |Arbitration & VINAY DWIVEDI [Singh(P), (@gmail.co
Block-I  [Conciliation Act

h2, NewU/s o9 of the37/2025 03.01.2025 IAXIS BANK LTD VsAnupam (9654926809 fanupamjsinf25.01.2025

ICourt |Arbitration & ED PRAKASH [Singh(P), lsh@gamil.¢|

[Block-I  (Conciliation Act m

12, NewlU/s 9 of the3556/2024 [20.01.205 IAXIS BANK LTD VSMAYANK (9873347330 |mayank m [25.01.2025
ICourt |Arbitration & IDEEP JI SAXENA IMAHAJA hajanos@

Block-I  [Conciliation Act IN(P), yahoo.com

12, New[U/s 9 of thei35/2025 [10.01.2025 ICNH INDUSTRIALRAJESH 9958726491 [delhijangr [25.01.2025
ICourt |Arbitration & ICAPITAL P LTD VS{JANGRA( advocate
IBlock-I  [Conciliation Act [SUTANU BHUSAN P), (@gmail.co

12, New[U/s 9 of the53/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & [PRAKASH [PATHAK( @sreslega
Block-I  [Conciliation Act P), .com

2, NewU/s o of thel60/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & ISURAJA BAI [PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE TE ELECTRONIC
NUMBER  EMAIL IDSERVICE OF
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2, /s 9 of theli71/2025 10.01.2025 IAXIS BANK LTD VsRahul 9971891788  [info@auale
ourt |Arbitration & IJALKA D Chauhan(P| lgal.com
Block-I  [Conciliation Act s

25.01.2025

2, NewU/s o9 of theo3/2025 09.01.2025 [[FFCO KISAN FINANCE[Tusharr  [9266434364 fadvocatesa [28.01.2025

ICourt |Arbitration & ILTD Vs DINESH PABU [Mawkin(P)) lsaraggawal
Block-1  [Conciliation Act (@gmail.co
m
12, New[U/s 9 of thel45839 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt [Arbitration & IGOKUL CHAND [PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com

12, New[U/s 9 of thei5/2015 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & ISACHIN NUNIA [PATHAK( @sreslega
[Block-I  [Conciliation Act P), .com

12, New[U/s 9 of the24/2025 03.01.2025 AXIS BANK LTD VsSunita 9871040589 [indolexlaw [25.01.2025
ICourt |Arbitration & ISUSHIL KUMAR JHA [Singh(P), (@gmail.co
Block-I  [Conciliation Act

2, NewU/s o of thei52/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & [PURKHARAM [PATHAK( @sreslega
IBlock-I  [Conciliation Act IP), .com

2, NewU/s 9 of the319/2025 [13.01.2025 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [22.01.2025
ICourt |Arbitration & IAKANKSHA TYAGI IMAHAJA hajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

12, New[U/s 9 of they13/2025 [22.01.2025 JAXIS BANK LTD VSMAYANK (9873347330 [mayank_m|[31.01.2025
ICourt |Arbitration & BALJIT SINGH IMAHAJA hajanos@
IBlock-I  [Conciliation Act IN(P), ahoo.com

12, New[U/s 9 of the584/2025 [10.01.2025 JAXIS BANK LTD VSMAYANK (9873347330 [mayank m[31.01.2025
ICourt |Arbitration & IASHA DOUNDIYAL AHAJA ahajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

12, NewU/s o of the480/2025 [15.01.2025 JAXIS BANK LTD VSASHISH (9999183119 [anuj@agcp [31.01.2025
ICourt |Arbitration & [HARMANA RAM [KUMAR rtners.co.i
Block-I  [Conciliation Act IGUPTA(P),
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/s 9 of thes83/2025 [18.01.2025 IAXIS BANK LTD Vg 9873347330 |mayank_m[31.01.2025
ourt |Arbitration & IRENU GARG IMAHAJA hajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

h2, NewU/s o of the322/2025 [14.01.2025 AXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [31.01.2025
ICourt |Arbitration & [HINDUSTAN LOGISTICPATHAK( @srcslega
Block-1  [Conciliation Act [INDIA P), .com

12, New[U/s 9 of thel478/2025 [15.01.2025 JAXIS BANK LTD VSASHISH (9999183119 fanuj@agcp [31.01.2025
ICourt |Arbitration & IMANJEET KOUR [KUMAR rtners.co.i
Block-I  [Conciliation Act IGUPTA(P), n

12, New[U/s 9 of thes27/2025 [16.01.2025 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[31.01.2025
ICourt |Arbitration & [PRIME LTD Vs SUNILMAHAJA hajanos@
[Block-I  [Conciliation Act [KUMAR IN(P), ahoo.com

2, New[U/s 9 of thel477/2025 [15.01.2025 IAXIS BANK LTD VSASHISH (9999183119 [anuj@agcp [31.01.2025

ICourt |Arbitration & [BHAWANI SINGH [KUMAR artners.co.i
[Block-I  [Conciliation Act IGUPTA(P),
24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS 29.07.2024 IArjun Sangwan ThroughBHARAT (9811667443 [BHARATS [10.01.2025
IBHARDWAJ, DISTRICT] ICourt (COMM)/36 IGpa Holder Ms DeepikaSAREEN JAREEN@Y
WUDGE(COMMERCIAL COURT) [Block-I 7/2024 [Sangwan Vs M/s Jain| JAHOO.IN

nline  Test  Centre|
[Through Its Directo:

[Rajender Singh
16, NewCommercial [Execution  [14.12.2023 [Rajdhani Pvt Ltd Vs M/SMAYANK (9999340256 [MNGLAW [10.01.2025
ICourt (Comm.)/32 [Powercon Management [GOEL IOFFICE@
[Block-1 I5/2023 IGMAIL.CO
M
16, New[Commercial ICS [17.12.2024 [REDTAPE LIMITED VSSAKET 93121261186 Jankurgoela [13.01.2025
ICourt (COMM)/55 [RESILIENT ISINGH [dvocate@g
[Block-1 8/2024 [INNOVATIONS mail.com
[PRIVATE LIMITED
16, New/Commercial ICS 131.05.2024 [Union Bank Of India VSK.S.RANO (90890410729 [KAMALJIT15.01.2025
ICourt (COMM)/26 ijender And Rakesh [T ISINGHRA
[Block-1 8/2024 INOT@GM
JAIL.COM
3 NewCommercial [Execution  [17.12.2024 IGAUTAM SHARMAJIKRANT (9810069880 [IKRANTSH}16.01.2025
ICourt (Comm.)/13 [THROUGH SPASHARMA JARMA738
[Block-I 2/2024 [HOLDER Vs [@GMAIL.C|

[PRASHANT KHANNA IOM
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6, wiCommercial [Execution  [09.01.2025 [SHIV TRANSPORT VSIKRANT (9810069880 [[KRANTSH}16.01.2025
ourt (Comm.)/4/ ICENTRAL SHARMA ARMA738
Block-1 2025 'AREHOUSE [@GMAIL.C|
ICORPORATION jIOM
3 NewCommercial ICS 19.01.2024 10fb Tech PrivatePRATEEK (9717521893 [PRATEEKJ[18.01.2025
ICourt (COMM)/39 [Limited Vs Harish BabuJAIN JAIN.ADV@
[Block-1 /2024 [Proprietor Of M/s Shree| IGMAIL.CO
[Durga Steel And Cemen
16, NewCommercial ICS 13.09.2024 [RAJESH SHARMA VSRAHUL (8860838005 [RAHUL.C [18.01.2025
ICourt (COMM)/44 INEERAJ SHARMA IKUMAR HAUDHAR)
IBlock-T 9/2024 ICHAUDH [Y50@GMA
IARY [[L.COM
16, NewCommercial CS [19.12.2024 Zydus Wellness ProductsGURUSW (9811808373 [LITIGATIO[8.01.2025
ICourt (COMM)/56 [Ltd Vs Davaindia HealthAMY IN@GNATA|
[Block-I /2024 Mart Ltd [NATRAJ [RAJ.COM
16, NewCommercial ICS 23.12.2024 [Max HealthcareRAUNAK (90999947699 |[OFFICE@]I 18.01.2025
ICourt (COMM)/57 [nstitute Limited VsKAMATH IRA.LAW
[Block-I /2024 [ELUNE HOSPITALS|
[PRIVATE LIMITED
16, NewCommercial [Execution  [20.12.2024 ICANARA BANK Vs AtulNILENDU (9999050853 [NILENDU [22.01.2025
ICourt (Comm.)/13 [Rathore 'ATSYAN [VATSYAVA
|Block-1 8/2024 IN@GMAIL
.COM
16, NewCommercial ICS 25.09.2024 ICATA [TARUN 9871495838 |[CSTARUN [28.01.2025
ICourt (COMM)/45 [ELECTRODOMESTICO [VERMA ERMA@
[Block-I I5/2024 IS INDIA PVT LTD Vg IGMAIL.CO
IANSUN KITCHEN AND| M
'ARDROBES PVT LTD
16, New[Commercial CS 27.01.2025 [State Bank of India VsSuchita (889693288 [agnihotrisu[28.01.2025
ICourt (COMM)/54 [Pandu H U IDixit(P), hita@gma
[Block-I 2025 il.com
16, New/Commercial ICS 09.01.2025 [RAJIT KAICKER SRlAshok 9958726491 |DELHLJA [29.01.2025
ICourt (coMM)/8/ CITIZEN Vs  WMCKumar(P), INGRAADV
[Block-1 2025 [TRADING PVT LTD CATE@G
IMAIL.COM
3 NewCommercial ICS 10.07.2024 [State Bank Of India VsK.K.SING (9810343732 [KSINGH11 [31.01.2025
ICourt (COMM)/32 IDhara Singh [H l23@REDIF
[Block-1 I5/2024 [FMAIL.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
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6, wiCommercial ICS 21.12.2024 ISHORE GARMENTSINEERAJ [981126705 NFO@JU j31.01.2025
ourt (COMM)/56 [PVT LTD Vs SELFXGUPTA ISLAWOFFI

Block-1 8/2024 [[NDIA PVT LTD ICES.COM

3 NewCommercial OMP (Dp6.11.2024 IAXIS BANK LTD VSDHEERAJ (9871040589 f[indolexlaw [31.01.2025
ICourt (COMM.)/2 IAARTI GUPTA, P), (@gmail.co

|Block-1 982/2024

16, NewCommercial OMP (D}03.01.2025 IAXIS BANK LTD VSDHEERAJ (9871040589 [indolexlaw [31.01.2025
ICourt (COMM.)/8 [YASH KHANNA P), (@gmail.co

[Block-1 9/2025 m

25 |[SH. SANDEEP YADAV SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, New/Commercial ICS 45650 K N JAIN HUF Vs S §9910040471 [kohlisobti [09.01.2025
ICOMMERCIAL COURT. ICourt (COMM)/57 [Universal ConsultingSobti(P), (@gmail.co
[Block-1T 6/2024 Services a Partnership|
concern  through it
artner(s)

29, New/Commercial IOMP (Dl45660 [KOTAK MAHINDRAMAYANK [9873347330 [mayank_m10.01.2025
ICourt (COMM)/43 BANK Vs NEERAJMAHAJA lahajanos@
[Block-1T /2025 [KUMAR IN(P), ahoo.com

29, NewCommercial IOMP (Dus5660 [KOTAK MAHINDRAMAYANK (9873347330 |mayank m [10.01.2025
ICourt (COMM)/44 BANK Vs PANKAJMAHAJA hajanos@
[Block-1I /2025 ISINGH IN(P), yahoo.com

29, NewlCommercial OMP (Mus5645 JAXIS BANK LTD Vs |[Anupam (9654926809 fanupamjsinjt0.01.2025
ICourt (COMM)/35 [KESHAR PALSingh(P), lgh@gmail.c]
[Block-1T 4/2024 ICHOUHAN m

29, New/Commercial OMP (Dl45645 JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinf10.01.2025
ICourt (COMM)/35 ISHEKHAR SUMANSSingh(P), lsh@gmail.¢|
[Block-1T k2/2024 ISINGH m

29, NewCommercial OMP (Dls5645 JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinfi0.01.2025
ICourt (COMM)/35 IDHANAJAY SINGH [Singh(P), lgh@gmail.¢|
|Block-1T l43/2024 m




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
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wiCommercial OMP (D! JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinfi0.01.2025
(COMM)/35 IBHUPENDRA SINGH [Singh(P), lgh@gmail.¢|
Block-1T la5/2024 m
29, NewCommercial OMP 145587 Delhi DevelopmentKaranjot 9717413994 fadmin@ks [14.01.2025
ICourt (COMM)/33 IAuthority Vs SubhashSingh(P), Imchambers|
|Block-11 /2024 IChander L.com
29, New/Commercial OMP (Dl45624 JAXIS BANK LTD VsShobha (9811192158 fsrshobhaguf3.01.2025
ICourt (COMM)/32 [ERUM NASIM KHAN  (Gupta(P), ta@gmail.
|Block-11 I50/2024 com
29, New/Commercial OMP (Dus5624 JAXIS BANK LTD VsShobha [9811192158 frshobhaguf23.01.2025
ICourt (COMM)/32 [DILIP VERMA IGupta(P), Ipta@gmail.
|Block-11 51/2024 om
29, New/Commercial OMP (Dus5624 JAXIS BANK LTD VsShobha (9811192158 frshobhaguf3.01.2025
ICourt (COMM)/32 IANIL SHARMA IGupta(P), Ipta@gmail.
|Block-11 I52/2024 om
29, NewCommercial IOMP (Dl45624 [AXIS BANK LID VsShobha 9811192158  [srshobhaguf23.01.2025
ICourt (COMM)/32 [BHUPINDER IGupta(P), Ipta@gmail.
|Block-11 l49/2024 ICHAUHAN om
29, NewCommercial IOMP (Dus5624 [AXIS BANK LID VsShobha 9811192158  jsrshobhaguf23.01.2025
ICourt (COMM)/32 [VAJAT YAJAT IGupta(P), Ipta@gmail.
[Block-11 I53/2024 om
29, NewlCommercial OMP 45587 IDelhi DevelopmentKaranjot 9717413994 fdmin@ks [23.01.2025
ICourt (COMM)/33 Authority Vs SubhashSingh(P), Imchamber
[Block-11 2024 Chander L.com
29, NewCommercial OMP (Da5621 [AXIS BANK LID VsShobha [9811192158 [srshobhagule3.01.2025
ICourt (COMM)/31 [BHARAT CHAPRANA [Gupta(P), Ipta@gmail.
[Block-11 90/2024 lcom
29, NewCommercial OMP (D5621 [AXIS BANK LID VsShobha [9811192158 rshobhagu[23.01.2025
ICourt (COMM)/31 IARUN SINGH IGupta(P), ta@gmail.
|Block-1T 94/2024 com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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29, wiCommercial OMP (Ds5621 JAXIS BANK LTD VsShobha (9811192158 fsrshobhaguf3.01.2025
ourt (COMM)/31 [KARAN DUGGAL IGupta(P), ta@gmail.

Block-1T 97/2024 lcom

29, NewCommercial OMP (Dus5647 [AXIS BANK LTD Vs [Shobha [9811192158 rshobhagu[23.01.2025
ICourt (COMM)/36 [RAJESH KUMAR IGupta(P), ta@gmail.
|Block-11 23/2024 com

29, New/Commercial CS 45650 IM/S L'OREAL S A Vs [Shravan [o11- Junitedmarkfe4.01.2025
ICourt (COMM)/57 IDHAMELIYA HANSRAJ[Bansal(P), [26843455, |@unitedan
|Block-11 7/2024 [BABUBHAI AND ANR o11- dunited.co
132959881
29, New/Commercial Misc 45637 [KRISHNA PRATAPArpit 7903431804 [arpitkishor [24.01.2025
ICourt IDJ/2772/20 SINGH Vs YES BANKlkishore(P),| le@gmail.co
[Block-1T 24 [LTD m
29, New/Commercial OMP (Dus5621 JAXIS BANK LTD VsAnupam (9654926809 fanupamjsinf25.01.2025
ICourt (COMM)/31 IPRAVEEN  PRAKASH[Singh(P), lsh@gmial.
|Block-11 85/2024 [SHARMA lom
29, NewCommercial OMP (Dys5612 SMFG INDIA HOMEAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [FINANCE CO LTD VsKUMAR ler@gmail.c
[Block-1T 81/2024 [RAVI INDER SINGH  [SINHA(P), m
29, NewCommercial IOMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [PRIME LTD Vs MOHDKUMAR ler@gmail.c
[Block-11 91/2024 ISALEEM [SINHA(P), m
29, NewlCommercial OMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [PRIME LTD Vs ANNU [KUMAR ler@gmail.c
[Block-11 93/2024 ISINHA(P), m
29, NewCommercial cS 45593 [Punjab National BankSourav 9250062361 |bajajlawfir [25.01.2025
ICourt (COMM)/49 [Through Its AuthorizedBajaj(P), Im1@gmail.
[Block-1T 7/2024 fficer Ajay Prakash Vs lcom
[Vinayak Thankur

29, NewCommercial OMP (Dus5660 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [25.01.2025
ICourt (COMM)/49 IGAURAV PRAKASHESingh(P), [8920586266 [@gmail.co
|Block-1T /2025 [DUBEY




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
wiCommercial OMP (D! IAXIS BANK LTD Vs (A 9654926809 fanupamjsinf25.01.2025
((COMM)/59 IANJU DEVI [Singh(P), lsh@gmial.c|
Block-1T 2025 m
29, New(Commercial CS 45660 [UNION BANK OFRJITENDR (9810197621 [itendragar [25.01.2025
ICourt (comMm)/2/ INDIA Vs MANISHA GARG adv@gmai
|Block-11 2025 [TANWAR PROP OF .com
[VISHWAKARMA
IMOTORS
29, New/Commercial OMP (Dla5647 IAXIS BANK LIMITED [MAYANK (9873347330 |mayank_m [25.01.2025
ICourt (COMM)/36 s ANKUR BISHT MAHAJA hajanos@
|Block-11 32/2024 IN(P), yahoo.com
29,  NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [28.01.2025
ICourt (COMM)/12 IANSHUMAN SINGH  [Singh(P), [8920586266 [@gmail.co
|Block-11 1/2025 m
29, NewCommercial OMP (Dl5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 ISHESH NATH SINGH [Singh(P), [8920586266 [@gmail.co
[Block-1T /2025
29, NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 [PRAKHAR RAI [Singh(P), (8920586266 |@gmail.co
|Block-11 I5/2025
29, NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 IBANSHU MISHRA  [Singh(P), [8920586266 |@gmail.co
[Block-11 6/2025 n
29,  NewCommercial OMP (I5661 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/58 [RAVINDRA KUMAR Singh(P), (8920586266 [@gmail.co
[Block-11 2025 m
29, New/Commercial OMP (Dl45670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 ISNEHLATA DEVI AHAJA ahajanos@
[Block-11 l0/2025 IN(P), ahoo.com
29, New(Commercial OMP (5670 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [29.01.2025
ICourt (COMM)/23 [MAMTA SHARMA IMAHAJA hajanos@
|Block-11 /2025 IN(P), yahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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wiCommercial OMP (D! IAXIS BANK LTD 9873347330 Jmayank_m [29.01.2025
ourt (COMM)/23 IADHIKARI IMAHAJA hajanos@
Block-1T 2/2025 [BALAKRISHNA IN(P), yahoo.com
29, NewCommercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 [RANT DEVI MAHAJA hajanos@
|Block-11 3/2025 IN(P), yahoo.com
29, NewlCommercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 PUAI SINGH MAHAJA hajanos@
|Block-11 l4/2025 IN(P), yahoo.com
29, New/Commercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 IPRAHALAD IMAHAJA hhajanos@
|Block-11 I5/2025 IN(P), ahoo.com
29, New/Commercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 IMINAKSHI IMAHAJA hhajanos@
|Block-11 8/2025 IN(P), yahoo.com
29, New/Commercial IOMP (Dla5670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [29.01.2025
ICourt (COMM)/24 IAKASH GUPTA MAHAJA lahajanos@
|Block-11 1/2025 IN(P), ahoo.com
29, NewCommercial IOMP (Dus5638 JAXIS BANK LIMITED fvinash  [o11- avinash.advi2g.01.2025
ICourt (COMM)/34 s JUNED AHAMED  |kumar(P), 41513189, (@gmail.co
[Block-11 13/2024 lo11- n
15596482
29, NewCommercial OMP (Dl45638 IAXIS BANK LIMITED favinash  [o11- lavinash.advj29.01.2025
ICourt (COMM)/34 s SONIYA DHEEMAN [kumar(P), 41513189, (@gmail.co
[Block-1T 10/2024 011- m
45596482
9, New/Commercial OMP (Dl5638 JAXIS BANK LIMITED fvinash  |o11- avinash.advizg.01.2025
ICourt (COMM)/34 s VAIBHAVkumar(P), 41513189, (@gmail.co
[Block-1T 11/2024 [BHUSHAN 011~
45596482
29,  NewCommercial OMP (D}45638 JAXIS BANK LIMITED favinash  [o11- vinash.advi29.01.2025
ICourt (COMM)/34 s GOBIND umar(P), |41513189, (@gmail.co
|Block-1T 12/2024 011~
45596482
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wiCommercial ICS(COMM)- 19.04.2023 ISUPARSHVA SWABS(I)K.G. 9810132015, [legal@unit [29.01.2025
[222/2023 S. TULIP HYGIENE &BANSAL &9205339530 fedworld.co.
Block-11 IORS. IS.K. in
[BANSAL
29, New(Commercial CS 5667 IM/S JAIN IRRIGATION[SUDARSH 9810132015 [legal@unit [29.01.2025
ICourt (COMM)/15 SYSTENS LIMITED Vs [AN ledworld.co.
[Block-1I /2025 IM/S JAIN PIPES ANDBANSAL(P in
[SPRINKLERS PVT LTD ),
29, New/Commercial OMP (Dlu5670 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/22 IAVISHKAR CHHETRI [MAHAJA hajanos@
|Block-11 9/2025 IN(P), yahoo.com
29,  NewCommercial OMP (5670 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [31.01.2025
ICourt (COMM)/23 INARENDER ~ KUMARMAHAJA hhajanos@
|Block-11 7/2025 ISAXENA IN(P), ahoo.com
29, NewCommercial OMP (Dl5671 [YES BANK LIMITED VSANANJAY (70303 78800 ASAPLEGA[31.01.2025
ICourt (COMM)/34 VANSHIKA ROAD [SINGH(P), [LANDADV
[Block-1T 2/2025 [LINE INDIA PVT LTD JOCATES@
IGMAIL.CO
M
29, NewCommercial OMP (5671 [YES BANK LIMITED VSANANJAY 70303 78800 ASAPLEGAR31.01.2025
ICourt (COMM)/34 VANSHIKA ROAD [SINGH(P), [LANDADV
[Block-1T 6/2025 [LINES INDIA PVT LTD] JOCATES@
150 IGMAIL.CO
M
29, NewCommercial IOMP (Dus5671 |Axis Bank Ltd Vs RAJMAYANK (9873347330 [mayank m|[31.01.2025
ICourt (COMM)/40 [KUMAR SINGH MAHAJA hajanos@
[Block-11 13/2025 IN(P), yahoo.com
29,  NewCommercial OMP (5671 [KOTAK ~ MAHINDRARAJESH (9958726491 [jangraadvo [31.01.2025
ICourt (COMM)/40 [PRIME LIMITED Vs JANGRA( ate@gamil|
|Block-11 l4/2025 SHWETA SHWETA P), .com
29, NewCommercial OMP (Dla5671 Axis Bank Ltd Vs |[MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/40 [ROHIT GUPTA AHAJA ihajanos@
[Block-11 l0/2025 IN(P), ahoo.com
29,  NewCommercial OMP (5671 [KOTAK ~ MAHINDRARAJESH (9958726491 [jangraadvo j31.01.2025
ICourt (COMM)/41 [PRIME LIMITED Vs JANGRA( lcate@gamil
[Block-II 2/2025 [DEWANG CHAUHAN P), L.com
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29, wiCommercial OMP (Dus5667 OTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ourt (COMM)/14 [PRIME LTD Vs [KUMAR ler@gmail.c

Block-11 l5/2025 IKULDIP SINGH ISINHA(P), m

29, NewCommercial OMP (k5675 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank m [31.01.2025
ICourt (COMM)/61 [KARAN SHARMA IMAHAJA hajanos@

|Block-11 6/2025 IN(P), yahoo.com

29, New/Commercial OMP (Dl45675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank m[31.01.2025
ICourt (COMM)/61 ISATISH YADAV MAHAJA hajanos@

|Block-11 [7/2025 IN(P), yahoo.com

29,  NewCommercial OMP (5675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank_m j31.01.2025
ICourt (COMM)/62 IVIVEK KUMAR IMAHAJA hhajanos@

|Block-11 1/2025 IN(P), ahoo.com

29, NewCommercial OMP (DU5675 Axis Bank Ltd Vs |[MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/62 [MOHD SHAHID MAHAJA hajanos@

|Block-11 2/2025 IN(P), yahoo.com

29, New/Commercial IOMP (Dl45675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank_m[31.01.2025
ICourt (COMM)/61 VINOD KUAMR MAHAJA lahajanos@

|Block-11 9/2025 IN(P), ahoo.com

29, NewCommercial IOMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ICourt (COMM)/29 [PRIME LTD Vs VISHALIKUMAR ler@gmail.c

[Block-I1 88/2024 R ISINHA(P), m

29, NewlCommercial OMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ICourt (COMM)/29 [PRIME LTD VSKUMAR ler@gmail.c

[Block-11 90/2024 [DASHRATH RAMBEER [SINHA(P), m

27 [SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
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29 MS. NEELAM SINGH, DISSTRIC 4 Commercial Suit  [CS/COMM/
WUDGE [EAST

03.05.2024 IANIKA ORTHOMED| IN/A IN/A [14.01.2025
[333/2024 S. RAJ ENTERPRISES ARORA

ICS/COMM/ [20.09.2024 M/S VIKASNAVEEN [N/A IN/A [28.01.2025
13698/2024 [PUBLICATION HOUSEKUMAR

VS. M//S AAYANEYATRIPATHI

[BOOK HOUSE

30 [SH. AJAY KUMAR JAIN SOUTH- INIL
[EAST
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31 [MS. ANU GROVER BALIGA [SOUTH-EAST Commercial suit  [EXECUTIO |03-01-2025  |M/S EQUITAS SMALLRISHAB [9958737266 [rishab@rrj
N [FINANCE BANK LTD.RAJJAIN ociate.cs
(COMM.)/4/| 's SHABANA BEGUM Im
2025
ICommercial suit ~ [EXECUTIO [03-01-2025 M/S PRATAPANKUR 8390822993 fankur@ms [--

N [TECHNOCRATS  PVT|DASS lslawchamb
(COMM.)/6/| [LTD Vs lers.in
2025 [TELECOMMUNICATIO

INS CONSULTANTS|

[[NDIA LIMITED

ICommercial suit [EXECUTIO [03-01-2025 IMR. RANBIR SINGHJAVINASH (9871441764 faktrivedila -

N s. M/s Information TV[K. offices@g
(COMM.)/15 [Pvt Ltd [TRIVEDI Imail.com
2025
ICommercial suit [EXECUTIO [03-01-2025 M/S MAGNUMDEEPAK [9650335116 fagarwaland|-

N [DESTINATION IAGARWA roy@gmail
(COMM.)/21 MANAGEMENT PVTIL lcom
2025 ILTD Vs M/s DE

IGRANDE SPORTS PVT]

[LTD

[Execution Petition [EXECUTIO [03-01-2025 IM/S KAY SONS (INDIA)DEEPAK (9711156516 fadv.dpkcha -

N PVT LTD. Vs. M/SSINGH han@gma
(COMM.)/31 ICARDIOMAC INDIACHAUHA il.com
2025 [PVT LTD N

[Execution Petition [EXECUTIO [03-01-2025 ISTATE BANK OF INDIADHARME (8800784740 [SUBHI1673|--
N s. SH BISWATYUNG [NDRA [@GMAIL.C|
(COMM.)/4 ISINGH IOM

/2025

ICommercial suit [EXECUTIO [03-01-2025 INTEC INFONET PVTRAHUL (9899218215 [rahulmalho}-

N LTD. Vs. SCS TECHMALHOT tra@gmail.
(COMM.)/4 [[INDIA PVT. LTD. RA lcom
9/2025

ICommercial suit [EXECUTIO [10-01-2025 M/S AMBIENCEP K|8285230770 Joffice@pka [--
IN ICOMMERCIAL IAGGARW lggarwaladv
(COMM.)/14 IDEVELOPERS PVTJAL cates.com
2025 ILTD Vs M/S MEDUSA|

[FASHION

ICommercial suit  [CS 13-01-2025 [PAWAN KUMAR VSSHAILEN (9810503835 [skjaiswal.a -
(COMM)/18 /S LA Arista Fashions [DRA ldv@gmail.c|
2025 [KUMAR m

AISWAL

Commercial suit  |CS 13-01-2025 IMR TUSHAR SUNEJAMR. 9810299918 Jadvocarepa -

(COMM)/19 s SH. Sanjay KumarJATIN [tners@gm

2025 [Sadh [DHAWAN lail.com
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Commercial suit  |CS 15-01-2025 'AZHPROINVEST INUSRAT [9971882656 fadvmanish.
((COMM)/33 ILLC Vs FR SOLUTIONSHOSSAIN lsingh@yah
2025 [PRIVATE LIMITED 031 0.cOm
ICommercial suit  |CS 15-01-2025 [State Bank of India VSSUCHITA (8896932838 fagnihotrisu f-
(COMM)/34 ISHRI Rahul Nagle IDIXIT chita@gma
2025 il.com

ICommercial suit  |CS 15-01-2025 IM/S HYPHEN  SCSNISHANT [9810230791 fcontact@ac|--
(COMM)/35 IPRIVATE LIMITED VSKUMAR ltuslegal.in
2025 IM/S XOTIK FRUJUSSRIVASTA

[PRIVATE LIMITED A

ICommercial suit  |CS 16-01-2025 M/s BALAJIUTKARSH 8860211682 [info@gggu |-
(COMM)/38 [ENTERPRISES Vs M/SIGUPTA Iptaassociat
2025 .V.  Enterprises AND| les.in
IANR.
ICommercial suit  |CS [16-01-2025 IM/S  HIGH FIELDIPRITESH (8586047570 [pritesh209 -
(COMM)/39 [DISTILLERS ANDKUMAR l2@gmail.col
2025 [BOTTLERS PVT LTD Vs jm
ISUMIT CHAUHAN
ICommercial suit  |CS [17-01-2025 MADHUSUDAN IASHISH (9810455042 fashishprasaf--
(COMM)/44 INAMBOODIRI VSPRASAD @acarala
2025 ILIQVID ENGLISH]| .com
[EDGE PVT LTD
ICommercial suit ~ |CS 18-01-2025 BOETTCHER INDIAPANKAJ (9818123572 fadvocatepa [--
(COMM)/52 PVT LTD Vs JKAGARWA kaj@redif
2025 IOFFSET GRAPHICS|L ffmail.com
[PVT LTD

ICommercial suit  |CS 20-01-2025 IM/S DALTON MINESSATISH (7042198312 [info@centuf-
(COMM)/54 JAND MINERALS (P)PRAKASH rylawfirm.i
2025 [LTD. Vs M/S POLYGON]| In
ICHEMICALS PVT LTD.
ICommercial suit  [CS [20-01-2025 IMR. AJIT, PROP OFAMIT 9810524966 |amit.punj |-
(COMM)/55 /S A.S. BUILDERS VsPUNJ (@yahoo.co
2025 IDELHI Im
[DEVELOPMENT
IAUTHORITY
Commercial suit  |CS [20-01-2025 IM/S Ruby ContractofRAJASMI (9953555255 fadvocaterajf-
(COMM)/56 land Anr Vs M/S THREET lasmitmond
2025 [HANDS IMONDAL lal@gmail.c
[INFRASTRUCTURE m

[INDIA PV T LTD.
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[Kay Pee Beverages

Commercial suit  [OMP 23-01-2025 M/S VISIONINDIA[S.P. 9811405665 fadvocatesri
(COMM.)/9/| IAYURVED PVT LTD. VS{SRIVASTA| astavasp@)
2025 IMR N.K. SHARMAWVA lgmail.com
[PROP OF M/S
ISHIVALIK
[ENTERPRISES
ICommercial suit  |CS 23-01-2025 IMR/ PRABHAT KUMARISAURABH 9311555667 [saurabhdugf--
(COMM)/68 JARORA Vs WTC NOIDADUGGAL lgalandasso
2025 [DEVELOPMENT ciates@gm
ICOMPANY PVT LTD fail.com
ICommercial suit  [Misc 28-01-2025 DANTA  ASSOCIATESSHANUL (9899661199 fadvocate.shf-
IDJ/122/202 AND CO. LTD VsCHAUHA Ichauha
5 INTERNATIONAL N @gmail.c
[PRINT O PAC LTD lom
ICommercial suit  |CS 131-01-2025 IM/S GLOBE NOBLEMOHAN (9811056774 [MLSHARM}-
(COMM)/94 [ENGINEERING  PVT|LAL IAMA@GM
2025 [LTD. Vs R{SHARMA JAIL.COM
[KRISHNAMURTHY
JAND CO.
ICommercial suit  |CS 131-01-2025 IPRAXIS CONSULTINGKARANJO (9717413994 fadmin@ks |-
(COMM)/96 IAND INFORMATIONT SINGH] imchambers|
2025 ISERVICES PVT LTD VSMAINEE L.com
ICREDIWATCH
[NFORMATION
IANALYTICS PVT LTD
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (COMM.) 13877/2024 [22.11.2024 [P K Aluinfra Pvt. Ltd VsSh. Ramif9891141626 [ramit.advo [i4.01.2025
07, SOUTH EAST DISTRICT, [EAST [Punj Llyod Pvt Ltd Malhotra ate@gmail
L.com
ICS (COMM.) 721/2022  [25.07.2022 PCO Gas Pipe Ltd VsManit 9811143754 [manitmoor [15.01.2025
[Krupay Tradepipes PvtMoorjani jani@gmail
[Ltd L.com
ICS (COMM.) 13879/2024 [23.11.2024 [Shiv Kumar Gandhi VsjSh. Manishjg968466963 faormanish [20.01.2025

[Kumar

lkumar@gm|
fail.com
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ICS (COMM.) 13934/2024 [11.12.2024 [State Bank of India v 8896932838 fagnihotrisu 14.01.2025
|Ashok Kumar ISuchita chita@gma
IDixit il.com
ICS (COMM.) 13943/2024 [16.12.2024 IM/S Netlab Solutions VsSh. Manoj9810675719 fadvocatesinfi7.01.2025
IM/S Svastika Infotech  [Kumar [dia@yahoo.|
0.in
ICS (COMM.) 04/2025 03.01.2025 State Bank of India VsMs. 8896932838 fagnihotrisu 16.01.2025
Paibeer Singh ISuchita chita@gma
[Dixit il.com
ICS (COMM.) 13977/2024 [24.12.2024 JAmit Arora ProperitorjSh. 9810620827 Jadvocatem [17.01.2025
[Studio Auctus Vs MMR|[Praveen ahajan27@
[nfrastructure Pvt. Ltd. [Mahajan lgmail.com
ICS (COMM.) 13903/2024 [28.11.2024 [State Bank of India VsSh. Amit7011848842 kinghamito [22.01.2025
Mallikarjun [Kumar 71@gmail |
Marthandappa ISingh lcom
[Doddamani
ICS (COMM.) 13940/2024 [13.12.2024 [Vijay Kumra Aggarwaﬁh Ajay[9650684425 [legalteam.pl17.01.2025
s M/S VNS Pro Pack  [Raj lc@gmail.c
iSharma jom
ICS (COMM.) 13/2025 10.01.2025 [Lord Fincap Ltd. VslShekhar 8130267237 Joffice@ash [23.01.2025
Chandra PrakashiChauhan arma.in
[Sharma
ICS (COMM.) 17/2025 10.01.2025 IOneg7Communication [Sh  Rohifg811074162 [rohitjn200 [25.01.2025
s Welcome Theatre PvtjJain I3@gmail.co|
[Ltd. Im
ICS (COMM.) 137/2025 [15.01.2025 IM/S AKG Steel Ltd VsSh. V Ki9818651449 kgoel512  [30.01.2025
|Sh Pankaj Bagda IGoel & S (@gmail.co
[Ujjwal Jain| Im
IOMP (COMM.) 74/2024 08.10.2024 IM/S Manomay TradersAshwani (9312274877 fashwanil 5.01.2025
s Luminious PowerKr Sharma er74@gm
[Technology lail.com
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ICS (COMM.) 2039/2024 (01.08.2024 IM/s Balaji EnterprisesfSh Utkarsh{8860211682 [utkarshl 9.01.2025
s M/S KVS Plast IndialGupta 96@gmail.
[Pvt. Ltd lcom
ICS (COMM.) lu8/2025 [17.01.2025 [State Bank of India VsfSh R K[9811255673 |advocatesinf25.01.2025
IDilli Kumar S inha lha@rediff
mail.com
ICS (COMM.) 13927/2024 [07.12.2024 IAnkit Mittal Vs Raman{Sharad 9555326391 |scjhaji@gm|30.01.2025
[Sharma IChandra fail.com
Uha
ICS (COMM.) 13689/2024 [20.09.2024 IRX Infotech Vs KaushalManeesh (0911315304 fascentlawfi [28.01.2025
[Kishore Gupta IGumber rm@gmail.
lcom
ICS (COMM.) 13942/2024 [16.12.2024 [State Bank of India vsjAyan 9811016162 [sagarndsag [29.01.2025
ISaroj Singh [Tripathi ar@live.co
jm
ICS (COMM.) 13903/2024 [28.11.2024 IState Bank of India VsAmit 7011848842 [singhamio [14.02.2025
Mallik ArjunKumar 71@gmail,
Marthandappa ISingh om
ICS (COMM.) 13/2025 10.01.2025 [Lord Fincap Ltd. VslShekhar 8130267237 Joffice@ash [07.02.2025
Chandra PrakashiChauhan arma.in
[Sharma
ICS (COMM.) 73/2025 25.01.2025 [Salora International VslAjay 8588809667 [ajaymalviyali4.02.2025
[Shri Ram Furniture Malvia law@yahoo
L.com
ICS (COMM.) 13830/2024 |06.11.2024 IM/S Furnish ME DecorMohd 8826785667 |irshad.moh11.02.2025
s M/S D Konceptz [lrshad lammed @g
Imail.com
ICS (COMM.) 13879/2024 [23.11.2024 [Shiv Kumar Gandhi V§Manish _ [9968466963 formanish [2.02.2025
[Kay Pee Beverages [Kumar kumar@gm|
lail.com
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IDISTRICT JUDGE(COMMERCIALEAST




ISH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)
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[PRIVATE LIMITED

137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST INIL
WUDGE (COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 128/2024 [13.11.2024 ISAKET SACHDEVA VSDEVANSH([9999856476 |devansh.la [03.01.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IM/S  DECORATORSAGGARW wyer@gmai
o1 IKKD [PVT LTD. AL .com
IDO ICS(COMM) 89/2024 02.09.2024 ISAKET SACHDEVA VSDEVANSH|9999856476 [devansh.la |04.01.2025
[EXIM CONTRACTS PVIIAGGARW wyer@gmail
[LTD. AL .com
IDO ICS(COMM) 86/2024 23.08.2024 ISAKET SACHDEVA VSDEVANSH|9999856476 [devansh.la j07.01.2025
[EXIM CONTRACTS PVIIAGGARW wyer@gmail
[LTD. AL .com
IDO ICS(COMM) 115/2024  [29.10.2024 SAKET SACHDEVA VSDEVANSH| 9999856476 |devansh.la [08.01.2025
SAMYAGYA AGGARW wyer@gmai
AL .com
IDO ICS(COMM) 113/2024  [29.10.2024 [Saket  Sachdeva  VSDEVANSH[9999856476 |devansh.la |08.01.2025
IShalel Ahmad IAGGARW [wyer@gmai
AL .com
IDO [CS(COMM) 114/2024  [29.10.2024 [Saket Sachdeva Vs MS[DEVANSH|9999856476 |devansh.la |08.01.2025
JAVS Enterprises Pvt Ltd AGGARW er@gmail
AL .com
IDO CS(COMM) 105/2024  [15.10.2024 [EJAJUL SHAIKHIASHISH [8928589527 [legalrights2/09.01.2025
[PROPRIETOR M/S 01@gmail
IPACIFIC PRODUCTS| .com
JAND SOLUTIONS Vg
M/S SATYENDRA|
[TRADERS THROUGH]
[TS PROPRIETOR|
[NITIN PAREEK
IDO ICS(COMM) 112/2024  [29.10.2024 INOD KUMAR, SOLE[[SHU 9582366477 fadvocateraifi6.01.2025
[PROPRIETOR OF M/SKUMAR putikr@gm
IONLY I Vs M/S ail.com
ICAVANA  CLOTHING;
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ICS(COMM) l10/2025 10.01.2025 INAUSHAD MALIK VSZAREEF (9891158390 [N/A [16.01.2025
BRIGHT WESTECHAHMAD
ISOLUTION PVT LTD
IDO ICS(COMM) 9/2025 10.01.2025 INAUSHAD MALIK VSZAREEF [9891158390 [N/A [16.01.2025
BRIGHT WESTECHAHMAD
ISOLUTION PVT LTD
IDO ICS(COMM) 127/2024  [13.11.2024 /S GOURAV|RISHABH (9871226784 [rishabhkap [22.01.2025
[ENTERPRISES VsKAPOOR or.adv@g
IASHIMA mail.com
IDO ICS(COMM) 13/2025 20.01.2024 Punjab National Bank VSAJIT 8527506427 [LAWFIRM [30.01.2025
IM/s  Sanjay TradingSINHA (@UNSOLV
“ompany [EDLEGAL.
ICOM
139 [SH. BRIJESH KUMAR GARG,SHAHDARA [301, New(CS I572/2024  [11.11.2024 ISUMITRA TEXTILES [ARJAIN (8383953944 [jain.adityar[16.01.2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) VS Kallol Kumar Dan aj @yahoo.c
ICOURT [Building, Jom
IKKD/Delh|
1301, NewlCS 257/2024  [29.04.2024 eepee Fabric Pvt Ltd|kaushik (9654713565 [ckaushiki1 [13.01.2025
ICourt COMMERCIAL) s Yogender Singh hatterjee (@gmail.co
[Building,
[KKD/Delh

[40 [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM |[COMMERCIAL _ [CS COMM[i8-11-2024 __ |GOEL COTTS PVT LTDNaresh  [0716764498 [advabhishe [04.01.2025

WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL I586/2024 s ORCHID ENTKumar [kbhardwaj1
IOUTFIT PVT LTD and| [7@gmail.co|
RS

JROOM  |COMMERCIAL ICS COMM]|01-06-2024 IAccuprobe  HealthcareARJUN (9990091005 fadvocatearjj04.01.2025
INO 208 [CIVIL 1323/2024 IAnd Diagnostics Pvt LtdKANOJIA n63@gma
s Apple Imaging il.com

ROOM  (COMMERCIAL ICS COMMio5-08-2024 Matrix Interiors andAarzu 9999832429 faarzerkhatt 08.01.2025
INO 208 [CIVIL l22/2024 IConsultants through itsKhattar r@gmail.c
[Proprietor Parul Jain Vg m
[[ITIAN  Chacha i30]
[Private Limited

JROOM [COMMERCIAL ICS COMM04-01-2025 [Canara Bank VsANUJ 9999490798 Jadvocatean [09.01.2025
INO 208 [CIVIL 05/2025 JANMEJAY KUMARAGARWA jagarwal
SINGH IL (@yahoo.co
m
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ICOMMERCIAL ICS COMMIi17-09-2024 [Punjab National Bank VsKrishna K1j9315165656 |advjrusgba [13.01.2025
INO 208 [CIVIL u89/2024 IM/s SGLS Apparels ISharma 1411@gmai
.com
[ROOM [COMMERCIAL ICS COMMl07-12-2024 [HIMANSHU [Hemant (9311299331 [legalteam.pf14.01.2025
INO 208 [CIVIL 624/2024 ICHITKARA Vs PREETIGupta c@gmail.c
[KHURANA AND ORS m
IROOM  [COMMERCIAL [CS COMM)|09-01-2025 [Dheraj Kumar Vs RashidiGaurav (9811695953 [vashistgour(15.01.2025
INO 208 [CIVIL 19/2025 lam sharma v.07@gma
il.com
JROOM  |COMMERCIAL ICS COMM]|07-01-2025 IM/s Gupta Plastics VsHarjeet (9891373754 |harjeetnaraf24.01.2025
INO 208 [CIVIL 13/2025 IM/s Vasu PolymersNarang Ing @rediff
[India Pvt Ltd mail.com
JROOM ICOMMERCIAL ICS COMMiI29-11-2024 [REWANT RAM JATT VSCHAUDH (8447277270 [guru.84472[27.01.2025
INO 208  (CIVIL 598/2024 IDEEPAK NOTNANI  |ARY 7270 @gm
IDEVRAJ il.com
[ROOM ICOMMERCIAL ICS COMMij11-11-2024 RAJESH MEHRA VSCHAUDH (8447277270 [guru.84472[27.01.2025
INO 208 [CIVIL I579/2024 IARSHAD IARY [77270@gm
IDEVRAJ il.com
[|ROOM  [COMMERCIAL ICS COMM]|13-10-2023 ICHAUDHARY DEVRAJ [Shaantanu 9650677902 sidhantdhi [28.01.2025
INO 208 [CIVIL I519/2023 IDevansh gra@advo
atesidhant
hingra.co
JROOM ICOMMERCIAL ICS COMM]|18-01-2025 [Levikas Enterprises PvtAnkit 9015505737 fadvaankita (30.01.2025
INO 208 [CIVIL lu2/2025 ILtd Vs Neeru Gandhi  [Kumar Irya@gmail.
lcom
41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New/CS (COMMERCIAL500/2024 [23-09-2024 M/S TRITORCSAURABH 9560649874 fadvsaurabhjo2-12-2024
WUDGE, COMMERCIAL COURT ICourt [EQUIPMENT VS M/SVERMA @gmail.co
[Building, ISATNAM
[KKD/Delh
1303, New/CS (COMMERCIAL654/2024 [21-12-2024 [PUNJAB NATIONALJAMREND [9818450014 famrendrak [09-12-2024
ICourt IBANK \S} MRSRA mar@gma
[Building, IANURADHA [KUMAR il.com
IKKD/Delh IGIRT




DISTRICT

COURT

CASE TYPE

CASE NO.

47/2024

DATE OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N
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ayushadv@ f15-12-2024

IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)

ICourt D M/S SHEEMAIJVARSHNE lgmail.com
[Building, GARMENTS
IKKD/Delh|
2 [SH. PAWAN KUMAR MATTO DJ INIL
(COMM-04)
43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 214




	Form-3

